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MINISTRY OF FINANCE

(Department of Economic Affairs)

NOTIFICATION
New Delhi, the 8th May, 2026

[B1. F. 02/20/2026- a1

G.S.R. 348(E).— In exercise of the powers conferred by clauses (d) and (e) of sub-section (2) of section 24 of
the Coinage Act, 2011(11 of 2011), the Central Government hereby makes the following rules, namely:—

1. Short title and commencement.— (1) These rules may be called the Coinage (Issue of Commemorative Coin on the
occasion of One thousand years since the first recorded attack on the Somnath Temple and Seventy Five years of its
reconstruction) Rules, 2026.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. Denomination of coin.— The coin of Seventy Five Rupees denomination shall only be coined at the Mint for issue
under the authority of the Central Government on the occasion of One thousand years since the first recorded attack on
the Somnath Temple and Seventy Five years of its reconstruction.

3. Dimension and composition of coin.— The denomination of the coin specified in rule 2 shall conform to the
following dimensions and composition, namely: -

44 millimeters

Denomma‘glon Shape and outside diameter | Number of serrations Metal composition
of the coin
(1) ) 3) 7
. Circul .
Seventy Five Rupees oA 200 Pure Silver

Silver — 99.9 per cent.

4. Design.— The design of the coin shall be as specified in the First Schedule annexed to these rules.

5. Standard weight and remedy allowed.— The standard weight of the coin of denomination referred to in rule 2 to
commemorate the occasion of One thousand years since the first recorded attack on the Somnath Temple and Seventy
Five years of its reconstruction, and the remedy allowed in making of such coin shall be as specified in the Second
Schedule annexed to these rules.
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SEVENTY FIVE RUPEES

OBVERSE:

FIRST SCHEDULE
[See rule 4]

This face of the coin shall bear the Lion Capitol of Ashoka Pillar in the centre with the legend “HeI#a SFd” inscribed

below, flanked on the left periphery with the word “WTT” in Devanagari script and on the right periphery with the word

“INDIA” in English. It shall also bear the rupee symbol “I” and denominational value “75” in the international numerals

below the Lion Capitol.

REVERSE:

This face of the coin shall bear the image of Somnath Temple, Gujarat. On the upper periphery of the coin, the inscription

ATLT ol 322 ATEAT 3T TLATH & 1000 FUT FT Icqa” shall be inscribed in Devanagari script. On the lower periphery
of the coin, the inscription “A CELEBRATION OF 1000 YEARS OF INDIA’S UNWAVERING FAITH AND
DEVOTION” shall be inscribed in English. The inscription “BTHAT Hf3¥, I[S<1a” shall be written in Devanagari script

on the left side of the Somnath Temple image. The year “2026” in international numeral shall be inscribed below the
image of Somnath Temple.

SECOND SCHEDULE

Rupees

[See Rule 5]
ati Remedy allowed
Deno}rln ination of Standard weight — -
the comn In composition In standard weight
(1) (2) (3) 4)
Seventy Five 999 parts of silver per 1000. The | 1/3000" plus or minus, that is to say,
y 40 grams tolerance for silver content shall | the weight could be 39.995 grams to

be 999 and above.

40.005 grams.

[F. No. 02/20/2026-Coin]
AMIT SINGLA, Jt. Secy.
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